
eflect from the 1st June, 1974.  The 
available data indicate that the con­
sumption of fertilisers during 1074.75 
was only marginally lower than that 
during 1973-74 and that this was due 
to a variety of factors, the most impor 
taut one being the adverse seasonal 
conditions which pievailed  in many 
parts of the country during 1074-75 
The stock position as on 28th February 
1975 indicates that there has be*o no 
abnormal piling up of stocks of ferti­
lise! s m most of the factories  In a 
lew cases there ha', been a slight ac­
cumulation of stocks owing to trans 
poit bottlenecks and owing to highly 
abnormal weather conditions which 
prevailed in some  States  during 
1974*73

J35 Written Answers  APRIL
Porch** ot paddy and rice by Co­
operative Societies and dealer* in 

Karnataka

5176  SHRI P R SHENOY: Will the 
Minister  of  AGRICULTURE  AND 
IRRIGATION be pleased to state

(a) whether Cooperative Societie* 
and other dealer* in Karnataka  are 
allowed to buy paddy and rice at a 
rate much higher than levy rate;

(b) whether the paddy and rice so 
bought m Shimoga District is permit­
ted to be transported to South Kan*ra 
District only on delivery of a portion 
to the Government at levy rate and to 
some other districts without any such 
delivery, and

7. 1075 Written Answers  X$6

Fertilizer plant* in Gujarat

5175  SHRI D P DADEJA Will the 
Minister  of  AGRICULTURE  AND 
IRRIGATION be pleased to .state

(a) whether the fertilizers produced 
in tihe fertiliser plant xn Gujarat aie 
difftnhuted in Gujarat only oi are 
they being stnt to other States, and

(b) if exported to other States the 
quantity exported last year?

THE DITriY MINISTER IN THfc 
MINIS IRY OF AGRICULTURE AND 
IRRIGATION  (SHRI  PRABHUDAS 
PATEL> (a) Fhe major ferL liter fee- 
torit“5 Uxated m  Gujarat  are  thf* 
Gujarat fctatt  Fertiliser  Company, 
Adarsh f»»itihser and Chemicals, Pau- 
shak Limited and Anil Starch Product* 
Limited  The fertiliser produced m 
these factone* are distributed  in a 
marketing zone which Includes Gujarat 
DurinjCf  the  year  1074-75,  a total 
quantity of 72,007 tonnes of Nitrogen 
and 19 697 tonnes of phosphates pro­
duce 1 by the**? factories was diairi 
butH iti G rjarat

<b) Djnng the year 1074-75, a total 
quantity of 79 642 tonne# of Nitrogen 
and 10457 tonnes of Os produced 
by the aforesaid factories were void 
outside the State of Gujarat.

(c)  whether this discrimination is 
being practised by the Government of 
Karnataka at the instance of or with 
the approval of the Central Govern­
ment7

THE MINISTER OF STATE IN THE 
MINISTRY OF AGRICULTURE AND 
IRRIGATION  <S11RI  ANNASAHEB 
P SHINDE)  (a) The State Govern­
ment have reported that Cooperative 
Societies and other dealers m deftc t 
areas are allowed to purchase rice n\ 
open market and transport it  after 
payment of levy a$ presonl*ed m Kar 
rataka Padd\ (Regulation  of Inter- 
d’stnct Movement) Control Order 1072 
to deficit districts

(Li No fcurh discrimination i» made

(c) Does not arise

Law* governing performance of 
Drama

5177  SHRI R N BARMAN  Will 
the Minister of EDUCATION, SOCIAL 
WELFARE AND CULTURE be please I 
to state

(a)  wlhether the law* governing the 
performance of drama in the country 
continue to be the #am« a» were 
introduced and imposed  by British 
ruler*;




